IN THE CEMNTFRAL ADMIIIISTFRATIVE TRIFPUMAL, JAIFUR EBEEIICHd, JAIFUR.
* k%
Date of Ovder : 18.7.95.
CP 55/95 (0OA 635/92)
Om Prakash Patwa, Dal Chand, Pam Singh, PBajranglal Saini, Prem

ha

n

Fumar Bhardwzj and Bhagwat Prasad Tma

o

...PETITIONERS.
Versus
1. Shri Gautam Gupiza, Chizf Poskt Master Seneral, Rajasthan
Circle, Jaipur.
2. Smt. Sarita Singh, Sv. Supdt., FPailway Mail Service,
Jaipur Division, Jaipur
2. Shri Schan Lal Dandol, Suk Fzeovd OFfficer, Mail Service,
Bandikui, Distt. Jaipur.
. : ... RESPONDENTS.
= CORAM:
HCOM'BELE MF. GOFAL IIPISHNA, VICE CHAIFRMAILL
HOW'ELE MP., O.F. SHAFMA, MEMEEFR (A)

For the Respondents ...Shri Badri Prasad, Addl.

ORDER
PER HON'RLE MF. GOGPAL [TRISHITA, VICE CHAIRMAI

Hezard. Thz dirsecitions issus=sd by the Tribunal in QA

G25/92 (O0A 516/90) on 21.9.93 to cthe cffsci that the rzspondents

shall considevr the cases of thz petitioners afresh in the light
=4

¢ of the ovder dac:=d 2E8.1.21 within a period of three monchs from
X N . - .
the Jdate of vseceipt of a copy of the ordsr and in casze the
petiticoners fnlf) 1l the rveguivemznits accovrding to th: letter dated

25.1.91, the vespondsanis' czarlizr aciion may hbe quashed, have
been compliszd wich in so fav as the cases of the petitioners were
conzidered alongwith oithers and ovdesrs for
hzvz been iszusd in vezpsct of persons fulfilling the requisi
conditicona laid down in the lastiesr o
vidsz Anpnezores P-1 and FE-2. lMzocessary ovrdsrs in rezpsct of
peticioners Dal Chand and Bajrang Lal Saini have alveady baen
issu=zd vide thes2 annzzures. The petitionars ware also grantced

C4Hg%" liberty to move a £rzah application in case they wares aggriseved

ceee2.



" -

by any decizion talen by the vespondentzs. In the civeoumatan
it cannot ke =aid that thevre was any Jdis-obsesdisnc

dirzetiong of the Tribunal much lezs wilful dig-cbsdizncs.

2. The Contempt Pztition is, therefores, dismiss=ad.

Cridptre

)] , (GOFAL-FFISHNA)
MEMRER (A) ' VICE CHAIFMAN
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